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 confined  to  the  time  allotment  to  Shri
 Nath  Pai’s  Bill.  But  they  have  raised
 other  issues.  As  you  have  seen.  one  is  as
 important  as  the  other.  ।  do  not  tbink
 any  one  of  the  matters  mentioned  is  less
 important  than  the  other.  It  ७  a  question
 of  finding  time.

 Take,  for  instance,  the  matter  referred
 to  by  Shri  P.  V.  Shastri.  We  had  said  in
 that  meeting  that  we  have  no  objection  to
 discuss  it,  but  it  is  again  a  quest:on  of  find-
 ing  time.  Similarly  the  Report  of  the
 Committee  on  Defections.  There  is  a
 Government  Motion  on  it.  We  are  also
 anxious  about  it.  But  it  is  a  question  of
 finding  time.  You  know  yesterday  in  the
 Business  Advisory  Committee  how  much
 we  had  to  stretch  to  find  time.

 SHRI  M.L,  SONDHI:  For  Ladakh
 you  could  find  one  hour.

 SHRI  RAGHU  RAMAIAH :  In  re-
 gard  to  some  of  these  matters,  we  are  also
 anxious  to  discuss  them.  It  is  for  the
 Business  Advisory  Committee.  If  they
 could  find  time,  we  have  no  objection.

 This  is  serious.
 The  Leader  of

 SHRI  NATH  PAI:
 We  are  not  obstructionist.
 the  House  is  present  here.  You  had  men-
 tioned  about  the  Succession  matter.  Do
 they  intend  to  accept  my  Bill  regarding
 succession  or  do  they  intend  to  bring  their
 own  Bill?  ।  say  this  because  we  should
 not  be  taken  by  surprise.

 THE  PRIME  MINISTER,  MINISTER
 OF  ATOMIC  ENERGY  AND  M!NISTER
 QF  PLANNING  (SHRIMATI  INDIRA
 GANDHI):  1  thought  you  had  already
 said  that  the  Government  in  the  Home
 Ministry  would  bring  it  forward.  I  can-
 not  say  now  in  what  form  it  will  be.

 SHRI  BAKAR  ALI  MIRZA:  For  a
 whole  month,  we  have  been  pressing  for  a
 discussion  after  the  statement  made  by  the
 Prime  Minister  and  the  commitment  made
 by  the  Speaker.  This  is  in  regard  to  the
 Telengana  matter.

 SHRI  RAGHU  RAMAIAH:  All  the
 other  matters  also  have  been  pending  for
 more  than  a  month.  It  is  a  question  of
 fiuding  time.
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 SHRI  5.  KANDAPPAN  (Mettur)  :  That

 is  not  an  excuse  for  not  bringing  it  up  for
 discussion.

 SHRIMATI  INDIRA  GANDHI:  I
 wuuld  only  say  that  I  would  support  what
 the  hon.  Speaker  has  said.  He  has  said
 that  members  have  made  their  points  and
 the  Minister  has  noted  them.  I  do  not
 think  any  useful  purpose  would  be  served
 by  repeating  them.

 MR.  SPEAKER:  Let  us  see.
 SHRI  5.  M.  BANERJEE  rose—
 MR.  SPEAKER:  No.  Iam  on  my

 legs.  We  shall  take  up  the  next  item.

 12.47  brs.
 MOTION  RE  :  FOURTH  FIVE

 YEAR  PLAN—DRAFT.
 MR.  SPEAKER:  We  shall  now  take

 up  the  Motion  concerning  the  Fourth  Five
 Year  Plan-Draft.  Seven  hours  have  been
 allotted  to  it.  Yesterday  we  discussed  the
 allotment  of  time  for  this.  We  could  find
 this  much  of  time.  Shri  Nambiar  wanted
 two  more  hours.  But  म  was  with  great
 difficulty  we  could  find  this  much  time  even
 for  the  Plan  discussion.  Let  us  make  it
 effective.  Jf  it  has  to  be  extended  by half  an  hour  or  u5  minutes  by  way  of  margi- nal  adjustment,  that  could  be  done,  but
 there  cannot  be  very  much  extension  of  it.

 The  Prime  Minister.
 THE  PRIME  MINISTER,  MINISTER

 OF  ATOMIC  ENERGY  AND  MINISTER
 OF  PLANNING  (SHRIMATI  INDIRA
 GANDHI):  ।  beg  to  move:

 “That  the  ‘Fourth  Five  Year  Plan
 1969-74—Draft’  laid  on  the  Table  of
 the  House  onthe  2tst  April  1967,  be
 taken  into  consideration”.
 I  should  like  to  express  my  pleasure  in

 initiating  this  debate  on  the  Plan  and  in
 seeking  the  views  of  hon.  members,  and
 through  them,  of  the  public  on  the  Fourth
 Five  Year  Plan  on  which  we  have  just  em-
 barked  at  the  beginning  of  last  month,
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 {Shrimati  Indira  Gandhi]
 It  is  now  18  years  since  we  set  out  to

 Promote  economic  development  on  a
 planned  basis  agalnst  tremendous  odds.
 Planning  has  thus  come  of  age  and  it  is
 accepted  by  our  people  ase  regular  and
 normal  feature  in  the  economic  life  of  the
 country,  even  as  freedom  of  speech  and
 free  elections  have  been  absorbed  ०  nor-
 mal  elements  in  our  political  life.

 When  some  critics  have  said  that  there
 is  at  present  lack  of  enthusiasm  about  the
 plan,  I  think  they  are  apt  to  overlook  this
 aspect.  Itis  natural  that  when  planning
 was  new,  there  should  have  been  great
 excitement  over  it,  in  the  whole  country
 and  amongst  the  people  at  large.  But
 today  the  people  have  come  to  accept  the
 plan  as  an  integral  part  of  our  develop-
 ment  :  they  have  come  to  accept  that  it  is
 part  of  the  new  economic  order  which  we
 are  trying  to  build  in  our  country.

 Thus  every  Plan  now  is  just  another
 milestone  in  our  long  and  arduous  journey
 towards  a  better  life  for  our  people.  We
 have  undertaken  planned  development  with-
 in  a  democratic  framework.  Debate  and
 discussion  on  the  objectives  of  the  Plan, its  priorities,  its  achievements  and,  of
 course,  its  shortfalls  also  are.  therefore,
 part  of  the  very  process  of  planning.  These
 discussions,  sometimes  of  an  acrimonious
 nature,  may  seem  to  hold  up  decisions,  and
 and  even  blur  our  objectives  ;  but  they  are
 part  of  our  set-up,  and  it  is  through  these
 discussions  that  we  can  secure  the  com-
 mitment  of  the  people  io  the  goals  envis-
 aged  in  the  Plan  and  evoke  the  necessary
 enthusiasm  and  the  hard  and  _  sustained
 effort,  without  which  no  plan,  however
 well-conceived  of  or  technically  good,  could
 possibly  produce  results.  Government,
 therefore,  attach  great  importance  and
 value  to  the  discussions  on  the  Fourth
 Plan.  We  give  the  greatest  importance to  Parliament’s  part  in  shaping  public
 opinion  ond  in  mobilising  the  support  of
 the  people  for  the  success  of  the  Plan.

 We  are  again  in  a  position  to  look  for-
 ward  to  economic  progress  on  the  basis  of
 an  integrated  plan.  The  difficulties  and
 tribulations  through  which  the  country  has
 passed.  the  shadow  of  war,  the  tragedy  of
 drought  and  tho  fall  in  agricultural  produc-
 tion,  the  need  to  divert  larger  resources  to
 defence  so  that  we  are  in  a  better  slate  of
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 preparedness  against  the  growing  areas  of
 tensions  in  different  parts  of  the  world—
 all  these  have  to  be  borne  in  mind  in  any
 fair  assessmenr  of  the  progress  we  have
 made.

 We  may  not  have  been  able  to  achieve
 all  that  we  had  visualised.  There  may
 have  been  many  failings—I  have  myself
 admitted  to  them—in  implementation  of
 the  Plan,  in  certain  decisions  which  we  had
 taken.  We  should  certainly  point  out  all
 these  deficiencies,  both  in  the  formulation
 and  in  the  implementation  of  the  plans,
 and  do  our  very  best  to  ensure  that  they
 do  not  recur.  But  Ido  feel  that  we  do
 not  serve  the  cause  of  economic  progress
 on  ०  planned  basis  if  we  keep  of  harping
 all  the  timc  ony  on  the  short-falls,  ignor-
 ing  the  substantial  progress  that  has  been
 registered  in  several  fields  in  the  last  18
 years,  and  without  recognising  that  even
 this  measure  of  progress  would  not  have
 been  possible  had  we  not  opted  for  disci-
 Plined  progress  through  economic  plann-
 ing.

 I  had  referred  the  other  day  to  certain
 highlights  of  progress  and  achievement  io
 these  last  18  years.

 We  have  to  realise  that  with  regard  to
 food  production,  it  has  gone  up  from  51
 million  tons  in  1950-51  to  96  million  tons
 in  1967-68,  that  is.  over  98  per  cent.  We
 do  realise  that  it  is  still  vulnerable  to  the
 vagries  of  the  monsoon.  But  the  point
 which  ।  shauld  like  to  make  is  that  both
 the  high  points  and  the  lowest  points  have
 been  on  a  higher  plane  from  Plan  to  Plan.
 This  order  of  Increase  in  food  production
 has  not  come  about  on  its  own  ;  ।  ।  the
 direct  result  of  the  steady  increase  in  irri-
 gation  facilities,  greater  availability  of
 chemical  fertilizers.  increased  coverage  with
 improved  seeds,  plant  protection  measures
 which  have  been  undertaken,  as  part  of
 the  plan.  To  give  an  instance,  in  1951
 when  we  started  planned  economic  pro-
 gress  only  one-sixth  of  the  usable  surface
 water  was  boing  utilized  for  irrigation  and
 by  the  end  of  the  Third  Plan  it  had  been
 stepped  up  to  nearly  one-third  of  the  total
 availability.  When  the  programmes  em-
 bodied  in  the  Fourth  Plan  are  implemented,
 utilization  will  have  increased  to  about  46-
 per  cent  of  the  usable  flow.

 There  has  been  a  qualitative  change  in.
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 the  industrial  structure  as  witoessed  by  the
 development  of  our  basic  and  heavy  indus-
 tries  and  1  had  enumerated  some  of  thcse
 points  the  other  day  :  I  shall  not  go  into
 them  again.  In  the  field  of  social  services
 also,  progress  has  been  considerable.  This
 has  been  mentioned  by  the  different  Minis-
 ters  on  the  floor  of  the  House  from  time
 to  time.

 There  bas  been  much  talk  bere  and
 outside  on  what  is  called  ‘plan  holiday’
 I  have  said  this  before  and  I  think  it  needs
 to  be  repeated.  There  has  been  no  boli-
 day.  Planning  has  been  ०  _  continuous
 process.  The  Fourth  Plan  was  scheduled
 to  start  from  April  1966  but  for  various
 reasons  which  1  have  enumerated  earlier
 arising  from  unprecedented  drop  in  agri-
 cultural  production  due  to  drought,  it
 could  not  become  pperative.  But  neither
 planning  nor  progress  came  to  a  halt.  On
 the  country  the  three  annual  plans  have
 witnessed  appreciable  progress  in  several
 fields  such  as  agricultural  production,
 major  irrigation,  power  generation,  etc.
 It  was  during  this  period  that  we  formulat-
 ed  and  very  successfully  implemented  our
 agricultural  strategy.  Almost  as  many
 pump  sets  nearly  five  lakhs—were  installed
 in  the  last  three  years  as  were  in  commis-
 sion  at  the  end  of  the  Third  Plan.  About
 Rs.  34  orores  had  been  spent  on  minor
 irrigation  programmes  in  the  three  annual
 plans  as  against  only  Rs.  270  crores  in  the
 entire  five  year  period  of  the  Third  Plan
 Development  has,  therefore,  not  come  to  a
 halt.  Qn  the  contrary  it  was  stepped  up
 considerably  in  certain  chosen  fields.  All
 that  has  happened  is  that  some  of  the
 assumptions  on  which  thc  original  plan  had
 been  framed  needed  to  be  modified  and  the
 relative  priorities  had  to  be  corrected  in  the
 light  of  the  experience  which  we  had
 gained.

 SHRI  NATH  PAI  (Rajapur):  The
 Prime  Minister  may  continue  after  lunch.

 MR.  SPBAKER  :  Then,  we  shall  ad-
 journ  for  lunch  now.
 13.00  brs.

 The  Lok  Sabha  adjourned  for  Lunch  till
 Fourteen  of  the  Clock.

 *  Not  recorded.
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 The  Lok  Sabha  reassembled  after  Lunch  at

 Sour  minutes  past  Fourteen  of  the  Clock.
 {[Mr.  Deputy-Speaker  in  the  Chair]
 MOTION  RE.  FOURTH  FIVE

 YEAR  PLAN—DRAFT.—contd.

 श्री  कंवर  लाल  गुप्त  (दिल्‍ली  सदर)  :
 उपाध्यक्ष  जी,  इस  से  पहले कि  प्रधान  मंत्री
 कुछ  कहें  मैं  एक  घटना  की  तरफ  आपका  ध्यान
 दिलाना  चाहता  हूँ  ।  डा०  जाकिर  हुसेन की

 शव  यात्रा  के  समय  इजराइल  के  ट्रेड  काउंसिल
 को  इजरायल की  सरकार नें  कहा  था.
 (व्यवधान)  *****

 MR.  DEPUTY-SPEAKER : Nothing  to  be  recorded.
 No,  no.

 st  शिव  नारायण  (बस्ती) :  यह  डेली
 रुटीन  हो  गया  है  ।  (व्यवधान)

 श्री  रणधीर  सिंह  (रोहतक)  :  गुप्ता जी,
 आप  बैठिये  प्राइम  मिनिस्टर  की  स्पीच के
 बाद  (व्यवधान)

 SHRI  M.R.  MASANI  (Rajkot):  A
 Calling  Attention  Notice  was  to  come  up for  tomorrow  but  it  was  rejected.  It
 should  not  have  been  rejected.

 MR.  DEPUTY-SPEAKER : is  not  the  time.
 But  this

 SEVERAL  HON.  MEMBERS  pose— (Interruptions).
 MR.  DEPUTY-SPEAKER  :  The  hon.

 member  may  write  to  the  Speaker.  It  was.
 the  decision  of  the  Speaker.  The  Speaker has  over-ruled  it  nor  the  Leader  of  the
 House  can  say  anything  in  this  matter.

 SHRI  M.R.  MASANI:  The  Prime
 Minister  |  may  be  requested  to  accept  the
 Calling  attention  notice.

 SHRIMATI  INDIRA  GANDHI:  The
 House  knows  that  acceptance  or  other-
 wise  of  a  calling  attention  notice  is  entire-
 ly  in  the  hands  of  the  Speaker.  Govern-
 ment  does  not  come  into  the  picture.
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 SHRI  M.  ए.  MASANI:  The  Govern-

 ment  can  accept  a  short  notice  question.
 MR.  DEPUTY-SPEAKER  :  Mr.

 Gupta  can  take  it  up  privately  and  then
 we  shall  see.  On  this  occasion,  I  request him  to  resume  his  seat.

 SHRIMATI  INDIRA  GANDHI  :  :  Sir,
 when  we  adjourned  for  lunch,  the  hon.
 member  said  that  ।  should  talk  about  the
 present  plan,  because  so  far  I  was  giving some  of  the  background.

 We  all  know  that  the  greatest  need
 today  is  to  increase  the  tempo  of  develop-
 ment  and  this  is  the  only  answer  to  the
 present  problems  which  are  confronting  us
 and  which  have  been  mentioned  here  so
 many  times  ..unemployment,  under-em-
 ployment,  unutilised  capacity  in  industry,
 development  of  backward  areas  and  back-
 ward  sections  of  the  community.  We  must
 increase  the  outlays  on  development,  taking
 care  at  the  same  time  that  there  is  reason-
 able  stability  in  price  level;  One  of  the
 main  features  of  the  proposed  fourth  plan
 is  growth  with  stability.  Stability  is  sought
 to  be  ensured  through  increase  in  agricul-
 tural  production  of 5  per  cent,per  year  and
 through  the  building  up  of  bufferstocks.

 This  plan  throughout  lays  emphasis  on
 self-reliance.  This  is  reflected  in  the  com-
 plete  cessation  of  import  of  foodgrains  on
 concessional  terms  by  the  end  of  two  years
 and  reduction  in  net  foreign  aid  by  the  end
 of  the  Fourth  Plan  to  half  the  present  level.
 Net  foreign  aid  constituted  25  per  cent  of
 the  total  investment  in  the  third  plan,
 whereas  it  will  account  for  only  8  per  cent
 in  the  proposed  investment  in  the  fourth
 plan.  This  is  also  reflected  ia  the  impor-
 tance  which  we  attach  to  the  development
 of  indigenous  effort  in  design  and  coasul-
 tancy  organisation.  There  is  no  retreat
 from  our  objective  in  this  new  plan,  de-
 cause  the  aim  now,  as  in  the  past,  is  deve-
 lopment  accompanied  by  social  justice.
 This  can  be  brought  .about  through  rapid
 growth.  because  without  economic  growth
 of  the  order  which  we  envisage in  ‘the  plan,
 it  will  not  be  possible  to  make  an  .impact
 on  the  problems  of  poverty  or  even  to  en-
 sure  greater  social  justice.  Social  justice
 obviously  demands  an  increase  in  the
 standards  of  consumption  of  the  poorer
 sections  of  the  community  and  this  in  turn
 calls  for  an  increase  in  the  availability  of
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 foodgratns,  cloth  and  other  essentials.  This
 is  what  the  plan  proposes  to  do.

 There  is  increase  in  the  public  ex  pendi- ture  on  education,  health  and  social  ser-
 vices,  and  this  is  one  of  the  most  effective
 instruments  which  are  open  in  ०  democra-
 tic  system  to  improve  the  productivity  and
 earning  capacity  of  the  less  privileged  sec-
 tions.

 The  Plan  seeks  to  ensure  a  reasonable
 rate  of  growth  for  public  expenditure  under
 the  various  heads.  Our  aim  in  fact  is  to
 mobilise  larger  resources  and,  if  possible, to  further  increase  the  levels  of  expendi- ture  on  these  social  services’

 Priority  is  naturally  given  to  agricul-
 tural  because  our  whole  development,  even
 industrial  development,  is  to  a  large  extent
 dependent  on  what  happens  in  the  agricul-
 tural  spbere.  The  other  day  I  mentioned
 that  it  would  not  be  right  to  take  only  the
 sum  which  is  mentioned  in  the  Plan  under
 the  heading  ‘‘Agriculture,  Community  Deve-
 lopment  and  Cooperationਂ  viz  Rs.  2217.5
 crores.  It  would  not  be  fair  to  take  this
 as  the  total  investment  on  agriculture  since
 there  are  allocations  under  other  heads
 which  will  directly  benefit  agricultural  pro-
 duction.  At  that  time  I  had  not  given
 the  figures.  The  figures  broadly  are  :  irri-
 gation  :  Rs.  963.8  crores  ;  rural  electrifica-
 tion  :  Rs.  363  crores:  village  and  small-
 scale  industries  :  Rs.  36.25  crores  ;  tractors,
 fertilisers  or  industries  and  minerals  |
 Rs.  854.5  crores  and  transport  and  cam-
 munications  :  Rs.  100  crores.  There  are
 various  other  small  items  and  the  total  of
 this  amount,  apart  from  that  under  the
 beading  of  ‘‘Agriculture,  Community  Deve-
 lopment  and  Cooperationਂ  is  Rs.  4606
 crores—that  is,  roughly  one-third.

 SHRI  R.  K.  AMIN  (Dhandbuka) : Would  you  give  similar  figures  for  the
 Third  Plan  and  Second  Plan  so  that  we  can
 compare  ?

 SHRIMATI  INDIRA  GANDHI:  |
 do  not  have  them  here.

 श्री  प्रेम  चन्द  वर्मा  (हमीरपुर)  :  सेकंड
 प्लान  प्रर  थर्ड  प्लान  .की  कीगर्स  बह  संसद  की
 लाइब्रेरी  से  जाकर  ले  सकते  हैं  ।

 SHRIMATI  INDIRA  GANDHI  ।  Na-
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 turally  they  are  all  available  and  you  can
 get  them  in  the  Library  of  the  House.

 SHRI  ८.  K.  AMIN:  May  we  know
 at  least  the  percentage  of  the  total  ?

 SHRIMATI  INDIRA  GANDHI:  1
 the  present  Plan  I  think  it  is  32  per  cent
 of  the  outlay  in  the  public  sector.  About
 the  last  Plans  ।  am  afraid  I  do  not  remem-
 ber  the  figures.

 SHRI  M.  R.  MASANI:  Will  the
 Prime  Minister  give  the  figures  while  she
 replies  to  the  debate  ?

 SHRIMATI  INDIRA  GANDHI  1  You
 can  easily  look  them  up.

 SHRI  M.  हरे.  MASANI:  These  are
 hidden  figures  which  she  has  disclosed  now
 about  the  Fourth  Plan.  It  is  for  the
 Planning  Commission  to  say  how  much
 were  the  hidden  inputs  in  agriculture  in  the
 last  Plan.

 SHRI  RANGA  (Srikakulam):  These
 also  we  cannot  be  quite  sure.  She  now
 says  it  is  Rs.  4000  crores.  At  another  time
 she  said  it  is  Rs.  2217  crores.

 SHRIMATI  INDIRA  GANDHI:
 Rs.  2217.5  crores  is  the  sum  provided  direc-
 tly  under  the  heading  ‘Agriculture,  Com-
 munity  Development  and  Cooperation’.
 These  are  provisions  made  under  other
 heads  which  directly  benefit  agriculture.

 श्री  क्  भूकस  (खरगोन: :  उपाध्यक्ष
 महोदय,  इस  तरह  से  भाषण  के  बीच  में  प्रश्न

 भोर  टोकाटाकी शादी  न  की  जाय  ।  भावर की
 समाप्ति  पर  श्रार्पकी  ऋतुमति  से  प्रश्न  किये  जा
 सकते हैं  ।

 SHRIMATI  INDIRA  GANDHI:  I
 think  so.

 In  the  agricuitural  sector  it  is  most
 important  to  take  certain  steps  and  certain
 policies  have  been  laid  down  in  the  Plan
 document.  For  instance  it  is  necessary  to
 implement  more  effectively  tenaacy  laws,  to
 fix  minimum  wages  of  agricultural  labour,
 to  re-orient  credit  policies  of  cooperatives in  favour  of  small  farmers.  In  the  indus-

 trail  field,  for,  we  have  to  promote  a  policy
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 of  wider  diffusion  of  entrepreueurship,  and
 the  policy  of  financial  Institutions  like  LIC, IDBI  IFC  etc.,  should  be  sefashioned  so  as
 to  promote  thsse  objectives.  Something
 has  already  been  done  about  the  policies
 of  financial  institutions,  but  we  are  giving another  look.

 Important  as  agricultural  production
 is,  it  cannot  obviously  constitute  the  whole
 of  our  developmeatal  strategy.  We
 bave  therefore  sought  balanced  develop- ment  laying  emphasis  also  on  industrial
 development,  The  bulk  of  our  aducated
 manpower  can  find  employment  only  in  the
 non-farm  sector.  Since  the  commence-
 ment  of  the  Second  Plan,  we  have  laid
 stress  on  broadening  and  _  strengthening our  industrial  development  with  a  leading role  for  the  public  sector.  We  feel  that
 the  public  sector  alone  can  make  invest-
 ments  of  the  kind  needed  in  building  up
 capacities  in  basic  industries  such  as  steel
 machine-building  _petro-chemicais,  etc.
 The  allocation  for  the  public  scetor  is
 about  Rs.  14,400  crores  and  for  the  private
 sector,  Rs.10,000  crores.  A  closer  scruting of  the  scale  of  the  investment  in  the  pri- vate  and  public  sectors  under  different  heads
 of  development  will  show  that  a  good  deal
 of  the  investment  of  Rs.  10,000  crores  for
 the  private  sector  is  under  heads  such  as
 agricalture,  housing,  road  transport,  etc.
 and  relates  to  individually  small  but  col-
 lectively  large  investments  ia  items  such  as
 on  land  development  sinking  of  tube  wells,
 procurement  of  trucks,  construction  of
 houses,  etc.

 As  a  result  of  investments  already  made
 the  public  sector  occupies  a  commanding
 position  in  basic  industr’es  which  I  have
 mentioned  eariier.  Throughout  the  Plan
 emphasis  is  laid  on  the  common  maa,
 weaker  sections  and  the  least  privileged.
 It  is  laid  down  that  planning  should  result
 in  greater  equality.in  income  and  wealth, that  there  should  be  progressive  reduction
 of  concentration  of  income,  wealth  and
 economic  power  and  that  the  benefits of development  should  accrue  more  and  more
 to  the  relatively  less  privileged  classes  of
 society  and  in  particular  special  attention
 should  be  given  to  promoting  economic.
 educational  and  other  interests  of  the
 Scheduled  Castes  and  Scheduled  Tribes.
 We  have  certain  institutional  constraints
 in  giving  effect  to  these  policies.  One  of
 them  55  that  the  whole  strategy  of  growth
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 has  to  be  within  the  existing  constitutional
 frame  work  with  its  stress  on  Fundamental
 Rights  and  the  rule  of  law.  While  we  give
 the  fullest  opportunity  for  private  enter-
 prise  we  have  to  have  a  certain  amount  of
 social  regulation  and  control.  We  seek  to
 give  a  larger  role  to  the  public  sector  in
 fields  of  vital  concern  to  Ihe  national
 economy.

 Earlier  on  I  was  speaking  about  em-
 ployment.  Rural  employment  is  helped  by
 our  agricultural  programmes  and  as  agricu-
 tural  production  goes  up  there  will  be  more
 opportunities  for  employment  io  the  rural
 areas.  Thus  extension  of  irrigation.  in-
 crease  in  the  area  under  multiple  cropping
 etc.  can  provide  more  remunerative  employ-
 ment  around  the  year  in  the  rural  areas.
 Larger  investments  in  industry  and  in
 sectors  such  as  transport  can  also  absorb
 many  educated  young  persons.  To  the
 extent  we  augment  our  agricultural  produc-
 tion  and  other  production,  we  shall  be  able
 to  step  up  the  rate  of  investment  without
 generating  inflationary  pressures.

 Whichever  way  you  look  at  it,  whether
 from  the  point  of  view  of  increasing  agri-
 cultural  production  and  meeting  the  miai-
 mum  food  requirements  of  our  people  or  of
 enlarging  opportunities  for  employment,
 it  is  necessary  to  aim  at  least  at  the  mini-
 mum  level  of  investment  which  is  contem-
 plated  in  the  Plan.

 If  we  have  to  fulfil  a  Plan  of  this  order
 and,  at  the  same  time,  to  reduce  our  de-
 pendence  on  foreign  aid,  there  is  no  escape
 from  the  mobilisation  of  resources.  All
 this  means  is  that  amidst  present  difficulties
 we  do  not  overlook  the  needs  of  the  future.
 The  responsibility  for  more  mobilisation  of
 resources  has  to  be  shared  by  the  Centre
 and  the  States.  Each  layers  in  our  federal
 set  up  hasa  part  to  play  and  it  is  the
 States  which  are  responsible  for  develop-
 ment  in  the  crucial  sectors,  such  as,  agri-
 culture,  irrigation,  Power,  social  services,
 etc.  Any  reductance  on  their  part  to  raise
 resources  will  therefore,  impair  the  tempo
 of  development.

 Practically,  every  State  has  demanded
 a  bigger  Plan  and,  85  1  have  said  earlier,
 we  realise  that  their  demand,  taking  in  view
 their  needs,  is  perfectly  reasonable.  How-
 ever,  the  desire  for  larger  plans  has  to
 bo  backed  by  the  determination  to  raise
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 additional  resources.  An  aspect  of  mobi-
 lisation  of  resources  which  has  been  special-
 ly  stressed  is  that  users  of  public  utility
 services  of  power,  irrigation  and  transport
 should  pay  for  such  services  so  that  the
 benefits  of  the  services  could be  extended
 and  expanded  to  other  areas  and  other
 sections  of  the  people.

 There  has  been  a  great  deal  of  contro-
 veisy  here  about  Centre-States  relations  as
 regards  planning.  The  Fourth  Plan  breaks
 new  ground  10  this  regard  because  it  assures
 reasonable  freedom  to  the  States  in  for-
 mulating  programmes  with  reference  to
 their  special  problems  and  needs.  The
 Central  assistance  has  been  determined  on
 objective  criteria  and  the  size  of  the  State
 Plans  will  now  depend  entirely  on  the
 resources  which  they  have.  There  18  no
 conflict  of  interest  between  the  Centre  and
 the  States  in  regard  to  this  matter.

 The  other  question  is  that  of  regional
 imbalance  in  economic  development.  Now,
 we  know  that  there  are  certain  areas  in  our
 country  and,  specially,  those  near  the  port
 towns,  which  had  the  benefit  of  what  is
 called  momentum  of  the  start  ;  that  is,
 they  were  the  first  to  feel  the  impact  of
 modern  science,  and  to  build  up  public
 utility  services,  water  supply,  technical  edu
 cation,  banking  and  other  financial  services
 and  so  on.  So,  they  hada  lead  of  a  few
 decades  over  the  rest  of  the  country  in  the
 process  of  development.  It  is  not  possible
 to  correct  all  this  imbalance  within  the
 span  of  one  Plan.  But,  I  think,  in  this
 Fourth  Plan,  a  bold  beginning  bas  been
 made.  The  House  knows  that  10  per  cent
 of  Central  assistance  has  been  earmarked
 exclusively  for  the  six  backward  States  and
 another  10  per  cent  reserve  has  to  be  distri-
 buted  with  reference  to  special  problems
 of  the  States.  {t  has  been  said  that  this
 formula  does  not  provide  adquate  resources
 for  meeting  all  the  needs  of  backward
 States.  It  may  beso.  In  the  recent  meet-
 ing  of  the  National  Development  Council,
 we  proposed  that  a  fresh  look  could  be
 given  to  the  resource  position  after  the
 award  of  the  Finance  Commission  becomes
 available.  It  would  then  be  seen  to  what
 extent  we  can  provide  a  little  more  to  some
 backward  States  so  as  to  enable  them  to
 have  larger  Plans.

 Apart  from  the  Central  assistagce  for
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 State  Plans,  we  have  also  to  keep  in  mind
 the  need  to  promote  balanced  regional
 development  in  taking  decision  on  the
 location  of  major  industrial  projects.
 Certain  projects  must  necessarily  be  located
 {n  particular  places  with  reference  to  techno-
 economic  and  other  considerations  which
 fs  availability  of  raw  materials,  cost  of
 transport,  etc.-  But  wherever  thore  is  any
 room  for  exercise  of  discretion  in  regard  to
 location  of  projects.  the  Government  have
 generally  exercised  it  in  favour  of  back-
 ward  States.

 In  regard  to  private  projects  also,  the
 question  as  to  how  far  the  location  deci-
 sions  could  bs  influenced  through  licensing
 policies  and  policies  of  financial  institutions

 has  been  studied  in  some  depth  by  the  Wan-
 choo  Committee.  The  Government  of  India
 will  pursue  action  on  that  report  as,soon  as
 the  Chief  Ministers  have  considered  the
 report  and  given  their  views  on  it.

 As  the  bon.  Members  know,  there  are
 backward  areas  in  every  State  and  -  is
 now  left  to  the  State  Governments  to  ident-
 fy  such  areas  and  to  frame  suitable  pro-
 grammes  for  their  accelerated  development
 within  the  frame  work  of  their  Plans.

 Now  some  States  which  were  formerly
 regarded  as  economically  backward  have
 through  special  efforts  advanced  with  a
 faster  rate  and  reduced  the  gap  between
 themselves  and  the  advanced  States.

 AN  HON.  MEMBER:  For  example?
 SHRIMATI  INDIRA  GANDHI:

 Gujarat,  Himachal  Pradesh,  Punjab  and
 Tami!  Nadu.

 AN  HON.  MBMBER:  Mabbrashtra ?
 SHRIMATI  INDIRA  GANDHI:

 Maharashtra  is  not  counted  as  a  backward
 State.

 As  I  said  earlier  each  State  has  regions
 which  are  economically  backward.

 As  I  said  the  size  of  the  State  Plan  will
 depend  entirely  on  the  resources  which  the
 States  themselves  can  mobilise  and  the
 Central  assistance  will  be  related  in  the
 form  of  block  loans  and  grants  under
 broad  heads  of  development  and  there
 will  now be  no  itemised  control.  There
 will,  therefore,  be  no  basis  for  the  appre-
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 hensions  that  the  State  Governments  will
 have  to  conform  to  certain  standards  fixed
 by  the  Central  Ministries  and  Planning
 Commission.  In  these  andin  many  other
 respects  the  Fourth  Plan  does  break  new
 ground.  The  Plan  is,  as  I  said  onan
 earlier  occasion,  a  national  plan.

 SHRI  RANGA ;  Question.
 SHRIMATI  INDIRA  GANDHI:  It

 is  a  national  plan  by  its  very  nature  be-
 cause  the  entire  nation  is  concerned.
 The  plan  is  made  up  of  the  plans made  by  the  States.  As  I  ‘said  last
 time,  even  the  money  which  the  Central
 Government  gives  is  mostly  for  projects and  schemes  to  be  implemented  in  the
 States.  Therefore,  the  extent  of  our  suc-
 cess  depends  on  our  ability  and  capacity  to
 pull  together  whether  it  is  the  Centre  and
 the  States,  whether  it  is  the  public  or  the
 private  sector  and  whether  it  is  one  kind
 of  political  Party  or  another.  There  must
 be  maximum  commitment  to  the  minimum
 needs  which  have  been  laid  down  in
 the  Plan.  Without  that  we  cannot  build
 the  base  which  is  so  necessary,  as  I  said, for  the  growth  to  develop  which  alone  can
 solve  the  problem  which  I  have  earlier
 enumerated  and  which  is  of  such  great  con-
 cern  to  the  hon.  Members.  It  is  the  mobi-
 lisation  of  the  necessary  resources  and
 investment  in  essential  programmes  that  we
 can  support  and  strengthen  the  efforts  of
 the  States  also.  Here  again  I  had  men-
 tioned  agriculture  and  industry.  Some  of
 the  investments  in  the  Central  plan  are  in
 such  crucial  filds  as  steel  and  other  basic
 industries  like  ports,  railways  and  other
 communications  which  can  support  and
 talse  the  level  of  the  economy  in  the
 State.

 So  ।  welcome  this  opportunity  of
 knowing  the  views  of  the  hon.  Members.
 Somebody  here  shouted  that  we  do  not
 listen  to  their  suggestions.  But  it  is  not
 true.  There  may  be  suggestions  which  it
 is  not  possible  to  incorporate.  There  are
 sometimes  suggestions  which  are  quite  con-
 trary  to  the  path  which  the  Government  is
 pursuing.  At  each  stage  the  Plan  is  dis-
 cussed  from  the  very  iaceptien  with  the
 officials  and  the  Ministers  from  the  State
 so  that  the  Planning  Commission  is  very
 much  in  touch  with  the  local  needs.  But
 they  have  to  look  at  the  larger  picture  of
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 India  as  a  whole  because  there  is  such  a
 gfeat  shertage  of  resources  that  sometimes
 very  necessary  programmes  have  to  be
 pruned.  Many  problems  have  been  solved
 and  many  still  remain  to  be  solved.  There
 is  great  increase  in  agricultural  production in  some  direction,  but  we  are  fully  cons-
 clous  that  difficult  problems  remain  to  be
 solved.  For  instance  we  have  still  to
 achieve  a  “break  throughਂ  in  the  most
 {mportant  cereal  which  is  rice.

 But  intensive  research  is  going  on  into
 developing  higher  yielding  varieties  in  the
 case  of  other  major  crops  such  as  oilseeds.
 fibres  and  so  on.  Now  also  we  have  to
 be  content  with  the  fact  that  the  high
 productivity  which  is  made  possible  by soms  of  the  new  developments  is  dependent on  adequate  assurdd  irrigation  which  is
 available  only  in  a  fraction  of  the  country’s
 cultivated  area.  And,  more  effort  and  re-
 sources  will  be  invested  for  finding  ways  of
 improving  the  productivity  of  rainfed  agri- culture  and  once  this  is  done.  we  will  be
 able  to  make  significant  gains.

 While  almost  many  of  our  farmers  have
 taken  to  the  new  technology,
 many  other  areas  in  the  country  where
 one  still  needs  to  introduce  these  practices
 and  to  educate,  or,  rather,  persuade  the
 farmers  to  adopt  these  methods.  There
 are  also  many  complex  and  difficult  pro-
 blems,  which  inhibit  growth,  for  instance,
 animal  husbandry  which  is  one  of  the  major elements  of  agricultural  production.  The
 problems  of  excessive  numbers  and  im-
 proving  the  animal  nutrition  and  produc-
 tivity  call  for  long  and  painstaking  effort.

 It  is  after  keeping  all  these  things  in
 view  that  various  targets  have  been
 fixed.

 Even  if  all  our  measures  can  be  carried
 through,  any  attempt  at  pushing  up  the
 rate  of  overall  development  above  a  parti- cular  level  may  vitiate  the  possiblity  of
 reducing  foreign  aid.  The  Plan  as  now

 ,  Proposed,  seeks  to  reduc  the  net  foreign assistance  by  the  end  of  the  Fourth  Plan, as  I  said,  to  half  the  present  level  and  to
 eliminate  it  altogtber  in  the  course  of  the
 Fifth  Plan.

 This  implies  avery  difficult  and  tre-
 mendous  effort  to  increase  exports  and  to
 expand  production  at  all  levels.  Of  course
 there  is  the  questioa  which  I  have  gone
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 into,  namely,  the  mobilisation  of  internal
 resources.

 So,  Sir,  I  hope,  hon.  Members  will
 look  at  all  these  problems  from  the  larger
 point  of  view  of  the  country  and  the  larger
 interests  of  all  the  people.

 Sir,  there  is  very  often  debate  on  the
 path  which  we  are  taking.  Now,  Sir,  we
 have  got  tojreconcile  many  points  of  view.
 If  we  want  to  take  more  of  the  people  with
 us,  we  have  to  reconcile  various  points  of
 various  points  of  view.  As  I  said  on
 another  occasion,  we  do  not  believe  in
 controls  for  the  sake  of  controis.  We  have
 already  liberalised  many  controls.  But  we
 do  think  that  in  some  sectors  they  are  still
 essential  ;  and  where  they  até  necessary  in
 the  national  interest,  there  controls  have
 to  remain.  But  it  is  really  a  question  of
 all  of  us,  not  merely  looking  at  the  Plan
 with  8  critical  eye,  because  this  is  the  only
 way  of  improving  things,  but  at  the  same
 time,  one  must  also  see  them  not  just  from
 one’s  own  point  of  view,  but,  as  I  said, from  the  point  of  view  of  all  the  other
 States,  their  difficulties,  and  from  the  point of  view  of  other  sections  of  the  people  as
 to  what  path  wecan  take  and  what  pro-
 grammes  we  can  make  keeping  in  view  our
 circumstances  and  the  limited  resources  so
 that  the  Plan  can  be  most  effective.

 Sir,  I  think,  the  Plan  has  made  a  very
 painstaking  attempt  to  evolve  these
 kinds  of  schemes  and  pfogrammes. We  all  realise  that  it  is  far  from  ideal
 and  it  is  far  from  covering  or  meeting  all
 the  needs  of  the  States  or  areas  within  the
 States  and  therefore  it  is  bound  to  create
 disappotatment.  We  durselves  are  015-
 appointed  from  this  point  of  view.  But
 we  do  regard  ४  asa  very  firm  and  bold
 step  in  the  right  direction  so  that  if  we  are
 able  to  complete  it—as  I  sincerely  hope
 and  Iam  confident  that  we  shall  be  able
 to  do  it—successfully,  then  we  shall  really
 have  strengthened  our  base  and  taken  the
 country  in  the  right  direction.  Each  of  the
 Hon.  Mémbers  bere  represents  large  num-
 bers  of  people  in  our  country.  I  hope  they
 will  use  this  opportunity  to  bring  the  Plan
 to  the  people  and  to  evoke  public  enthu-
 siasm  and  understanding  for  the  difficulties  : under  which  the  country  1s...
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 SHRI  RANGA

 placed  this  country.
 In  which  you  have

 SHRIMATI  INDIRA  GANDHI  ;  That
 हि  rather  a  sweeping  statement  to  make,
 Prof.  Ranga.  Certainly  we  do  not  want
 to  absolve  ourselves  from  the  mistakes
 which  we  have  made.  When  we  take  tre-
 mendous  tasks  in  hand,  wa  are  bound  to
 make  some  mistakes.  Certainly,  mistakes
 have  been  made  and  there  have,been  short-
 falls.  Nobody  is  denying  them.  But  it  is
 equally  right  not  to  deny  the  tremendous
 achievements  in  the  country  for  whieh  it
 18  not  the  Government  alone  which  is  res-
 Ponsible.  It  is  the  people  of  India  who
 are  responsible  and  we  should  give  them
 full  credit  for  meeting  the  difficulties  with
 great  courage  and  for  adopting  new
 methods.  new  ideas,  in  spite  of...

 SHRI  RANGA:
 taxes.

 In  spite  of  new

 SHRIMATI  INDIRA  GANDHI:  ...the
 tremendous  burden  of  the  past  which  is  on
 them.

 New  taxation,  certainly  because  un-
 fortunately  there  is  no  other  way  of  raising
 the  resources  in  our  country  or  anywhere
 else.  The  two  things  go  together.  As  we develop  further,  the  capacity  of  the  people to  mobilise  resources  will  also  improve  and
 the  country  will  go  ahead.

 MR.  DEPUTY-SPEAKER:  Motion
 moved  :

 “That  the  ‘Fourth  Five  Year  Plan
 1969-74—Draft’  laid  on  the  Table  of
 the  House  on  the  21th  April,  1969,  be
 taken  into  Consideration.”
 Hon.  Members  who  wish  to  move  sub-

 stitute  motions  regarding  Draft  Fourth
 Five  Year  Plan  may  do  so  now.

 SHRI  SHIVA  CHANDRA  JHA  (Mad-
 hubani):  I  beg  to  move:

 That  for  the  original  motion,  the
 following  be  substituted,  namely  -

 This  House,  having  considered  the
 “Fourth  Five  Year  Plan  1969-74—Draft”,
 laid  on  the  Table  of  the  House  on  2ist
 April,  1969,  is  of  opinion  that—

 (a)  the  Plan  is  glaringly  devoid  of
 any  scientific  philosophy  of  Plann-
 ing i
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 (b)  it  has  not  pointed  out  the  pressing need  of  the  nationalization  of  the

 commanding  heights  of  the  econo-
 my,  Sach  as,  banks,  whole-sale
 foreign  and  internal  trade,  steel
 and  coal  and  has  failed  to  show
 how  the  qualitative  change  in  land-
 ownership  be  brought  about  ;

 (c)  it  has  made  no  provision  for  the
 workers’  participation  in  the
 Management  of  the  public  under-
 takings  and  that  the  income  ceil-
 ings  to  the  ratio  of  one  to  ten  be
 immediately  put  into  effect  ;

 (d)  the  ए.  L.  480  funds  retained  and
 used  by  American  Bmbassy  in
 India  be  immediately  frozen  ;

 (e)  it  has  not  pointed  out  how  the
 full  employment  in  the  country would  be  brought  into  being ; and

 (f)  it  985  falled  to  point  out  how  the
 peoples  participation  in  the  Plan
 implementation  be  .possible  with
 out  planning  the  press,  in  the
 shape  of  Planned  Press  and  Party
 Press,’  (3)

 SHRI  RAMAVATAR  SHASTRI  (Patna): I  beg  to  move  1
 That  for  the  original  motion,  the

 following  be  substituted,  namely  -
 This  House,  having  considered  the

 “Fourth  Five  Year  Plan  1969-74—Draft”,
 laid  on  the  Table  of  the  House  on  the  2ist
 April,  1969,  is  of  the  opinion  that—

 (a)  the  basic  principles  underlined  in
 the  alternative  Plan  drafted  by
 the  State  Planning  Board  constitu-
 ted  by  UF  Government  of  Kerala
 be  made  the  basis  of  the  Fourth
 Plan  in  order  to  give  it  the  shape
 of  welfare  Plan;  the  points  raised
 by  the  Kerala  Chief  iMinister  and
 West  Bengal  Deputy  Chief  Minis-
 ter  in  the  last  meeting  of  National
 Development  Council  be  included in  the  Fourih  Plan  ;

 (b)  the  policy  of  non-capitalist  deve-
 lopment  be  adopted  after  rejecting
 the  policy  of  capitalist  develop-
 ment  ;

 (c)  banks,  basic  industries,  tea  planta-
 tions,  foreign  oi]  companies,  whole
 sale  trade  of  foodgrains,  be  na-


